
THE GAUHA HIGH URT GUWAI{ATI
(HrGH COURT OF ASSAM: NAGALAND: MIZORAM AND ARUNACHAL PRADESH)

N OTI FIC TION
Dated: Guwahati, the 4b December,2024

No'Hc.vrr-84(pt.r)/2020111436/A ### on the recommendation of the Judicial
Academy, Assam, the Hon'bre Gauhati High Court has been preased to nominate the
following Judicial officers as Resource persons to conduct a ,,one Day Training
Programme for the secretaries of the District Legar seruice Authorities of
Assm" scheduled to be herd on o7.r2,2o24 from 1o.00 A.M. onwards at the
National Law University and Judicial Academy, fusam:

By Order,
Sd/- S.Dhar

REG ISTRA R (JUDICIAL)

Memo No.HC.VtUB4(pt.t)l2OZO|Lt4g7 lA Dated: 04_12_2024
Copy forwarded for information & necessary action to:

1. The L.R. & Secretary to the Go!t. of Assam, Judicial Department, Dispur,
Guwahati, Assam.

2. The Principal Accountant General (A&E), Assam, Beltola, Guwahati, for
information and necessary action.

[The Officers are placed on deputation for the pnogram on
condition that (a) the Oflfcers wilt be treatd as on duty during the
training period & (b) he/she witt be entitled TA. & D.A. as
admissible under the Rules|.

3. The Registrar [Admin./Vigilance/Esstt.(i/c)], Gauhati High Court, Guwahati.
4. The Registrar-cum-principar secretary to Hon'bre the chief .rustice, Gauhati

High Court, Guwahati.

5. Smti. Mridu Chanda Bordoloi, District & Sessions Judge, Sivasagar.
6. Shri Ratnadip Bhattacharjee, Member_Secretary, Assam State Legal Services

Authority.

7. The Project Manager, Gauhati High Court, Guwahati.

S1. No. Name Designation and place of posting

District & Sessions Judge,
Sivasagar

Smti. Mridu Chanda BordoloiI

2 Shri Ratnadip Bhattacharjee Member Secretary,
Assam State Legal Services Authority



(He is requestd to upload the notification immdiatety to
the olftcial website of the Gauhati High Cout! Guwahati).

8. The Administrative Officer, Judicial Academy, Assam with a request to place

the NotificaUon before the Hon'ble Director, Judicial Academy.

9. The Private Secretary to Hon'ble Mr. lustice Manash Ranjan pathal! Gauhati

High Court, Guwahati for his Lordship's kind lnformation.

10. The C.A. to the Registrar General, Gauhati High Court, Guwahati.
FHE LISI OF OFFICERS HERENABOVE IS OT ITECESSARILY IN ORDER OF
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